IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF SEPTEMBER, 2026

PREVIOUS INSTITUTION DISPOSAL CLOSING
p— KNG CASES BALANCE[FB] DB] SB[ TOTAL| FB] DB|  SB Toﬁlmumcs
MAIN CASES:- | 01.09.2026 30.09.2026
CIVIL SIDE:-
1 | CIVILFIRST APPEAL 16517 o 5| 115 120f o 3] 28 31| 16606
2 | CIVIL SECOND APPEAL sos8] o] o 38 38 0 0 10 10] 5116
3 | EXECUTION FIRST APPEAL 133 of O 2 20 0f 0 2 ) 133
—a | EXECUTION SECOND APPEAL 24/ 0 0 0 000 0 0 0 24
5 | CIVILMISC. APPEAL 37652 0| 81| 362] 443] O] 87| 62| 149] 37946
6 | CIVILREVISION g78] of 0] 48 48] 0 0O 11 11 915
—7 | CIVILREVIEW 7gol ol 79| 42| 121] O] 6] 15 21 889
8 | INCOME TAX REFERENCE ol of © 0 0] 0 0 0 0 0
"o | _EHERTAXREFERENCE 118] o] 2 0 2l of 1 0 11 109
10 | TAXCASES of of o 0 of of © 0 0 0
11 | CUSTOM APPEAL 33 of 1 0 110 0 0 0 34
12 | INCOME TAX APPEAL 634] o] 2 0 2l of 1 0 1 635
13 | WEALTH TAX APPEAL 0l of O 0 o of O 0 0 0
14 | BLACKMONEY TAX APPEAL 6| o O 0 of of © 0 0 6
15 | SALES TAXREVISON 799 of 0O 9 ol of © 0 0 808
16 | TESTAMENTARY CASES of of © 0 of of © 0 0 0
17 | COMPANY PETITION 6| o] 0O 0 ofl of © 0 0 6
18 | COMPANY EXECUTION PETITION ol of O 0 0of 0 0 0 0 0
19 | COMPANY APPEAL 710 0O 0 of of O 0 0 7
20 | COMPANY APPLICATION 76| o] O 0 of of o© 0 0 76
21 | COMPANY SUIT 13 o] O 0 of of © 0 0 13
32 | COMPANY LIQUIDN. CASES 31l o] O 0 of of © 0 0 31
23 | ELECTION PETITION 6] of O 0 ol of O 0 0 6
24 | SPECIAL APPEAL (CIVIL) 34/ 0o 0 O oo 2 O 2 32
25 | SPECIAL APPEAL (WRITS) seol o 125] 0| 125 0 163 O] 163] 2554
26 | CIVIL CONTEMPT a57a| 0| 17| 211] 228] 0] 6| 100] 106 3696
27 | _CIVILWRITS o2577] 0| 284] 2362] 2646| 0| 203] 1487| 1690 93533
& | RECRIMINATION PETITION of oo o oo o o O :
—9 | CROSS OBJECTION 671l 0| 0 2 2l o o 2 2| 6
30 | CIVIL REFERENCE 6| of O 0 ol of O 0 of 6
31 | CIVIL TRANS. APPLICATION 267 0| 0 35 35 0 0 34 34| 268
32 | CVIL MISC. PETITION ol of of o of of o o of O
33 | CIVIL MISC. APPLN. (WAKF TRIBUNAL) 78[ o] O 0 ol of o0 0 0 78
TOTAL (A) | 162609| of 596) 3226 3822] 0] 482 1751| 2233| 164198
CRIMINAL SIDE:- 4]
1 | MURDER REFERENCE 4l of 0 0 of of O 0 O——-’sg
2 | CRIMINAL APPEAL 36775] 0| 39| 243 282 0| 81 92%%56
3 | CRIMINALREVISION Ta30a| o 0 202 202] 0] 0 86 86’27_355
4 | CRIMINALMISC. PETITION srisol o 2| 741 74| of O 554 554
UIS 482 CRP.C. 1 o8| 3248
5 CRIMINALMISC.)BAIL 3613| 0] 0] 1921 1921 o[ 0| 2286| 2286 3248
(U/S 438 & 439 CR.P.C.) —*’"’HF"T/E
6 | CRIMINAL CONTEMPT 19[ o 1 0 1__0_’—-1—————5-—"’0""5
7 | CRIMINAL REFERENCE 3 o] 0 ___0_——-0—3—"(1“"6"3—9-./__&
8 | HABEAS CORPUS 22 0] 46| 0 __,,42_2,—?%———5—"‘1‘ 1277
9 | CRIMINAL LEAVE TO APPEAL 1231 01| g 4L O —— o O
10_| CRIMINALWRITS of o o o % 3(———o o 0
11 | CRIMINAL REVIEW ol o o 0 o 9 3059| 82324
3242 o 52 3007
TOTAL (B) | 82141] 0] 89 3153 T 534] 4758 5292| 246522
TOTAL (A+B) | 244750] 0 oe5| 6379l 7064
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
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|PREVIOUS] INSTITUTION DISPOSAL CLOSING
S4ie, HIEEF Ghoks BALM?(':JE 78] DB] s8] TOTAL| FB] DB]  SB|] TOTAL|BALANCE
MISC. CASES .- 01.09.2026 30.09.2026
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5415] 0| 35 168 203] o 85] 111] 196 5422
2 [BAIL & STAY IN CRL.REVISION 4837 o] O] 151 151] O] O] 47 47| 4941
3 |BAIL& STAY IN CRLMISC.PET. | 26004| 0| O] 667] 657| 0] 0] 492] 492) 27069
4 |BAIL&STAY IN CRL.TRAN. PET. & CRI 106 of O] 12 12 0f O 7 7 111
— | 5 |BAIL& STAY IN CRL.CONT.PET. ofof] O 0 0 of © 0 0 0
| 6 |BAIL& STAY IN CRLLA 20 o] O 0 of of o© 0 0 20
7 |CRIMINAL
(Arising over“glrﬁsn.aﬁpczt'ecsfmo'\' 1140] 0 1 B i R 2 3 a8 1148
TOTAL (©) 38a22] o 36| 1044] 1080] o] 87| 703[ 790 38712
2 | CRIMINAL TRANSFER 108 o] o] 12 120 of O 7 7 113
3 | STAYINHABEAS CORPUS 2l o] 0 0 of of] O 0 0 2
TOTAL (D) 110 o] of 12 12 o] O 7 7 115
TOTAL (C+D) 38532] o] 36| 1056] 1092 o 87| 710] 797] 38827
TOTAL (A+B+C+D) 283282| ol 721| 7435| 8156] 0] 621| 5468] 6089 285349
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |STAY INI. T. APPEAL 58] of O 0 of of o 0 0 58
2 |STAY INW.T. APPEAL / CUSTA 23| o] 1 0 1 0 0 0 0 24
3 [STAYIN O. T. REFERENCE 109] o] 2 0 2l o] 6 0 6 105
4 |STAYIN'S. T. REVISION 523 o] O 4 4 of o 0 0 527
5 |STAY IN CIVIL IST APPEAL 7123 o] 3] 97 100l O] 2| 23 25| 7198
& |STAY IN CIVIL 2ND APPEAL 2387 o] o] 36 36| of O 6 6] 2417
7 |STAY IN EXE. FIRST APPEAL 128 of O 2 2l o] 0O 2 2 128
8 |STAY IN EXE. 2ND APPEAL 22l o o 0 of of © 0 0 22
9 |STAY IN C. M. APPEAL 70436| 0| 55| 143 198 o] 77| 64| 141] 10493
— |10 |STAY IN CIVIL REVISION g12] o] 0 46 46 0 © 9 9 849
— |11 [STAY IN CIVIL CONTEMPT 26| 0] 1 2 3l 0 0 0 0 29
12 |[STAY IN SPL. APPEAL (CIVIL) 20 o0 0 of o] 1 0 1 21
13 |STAY IN CIVIL TRANS, APPLN. 272 o of 35 as| o] of 37 ar 270
14 [STAY IN COMPANY CASES 19| 0| O 0 ol 0 0 2 2 17
15 [STAY IN SPL. APPEAL (WRIT) 2313| 0| 117 ol 117] o] 134 o[ 134] 229
16 |STAY IN WRIT PETITION 261021 0l 129] 2203 2332 o 132 1249 1381) 47053
TOTAL (E) 70375| o 308| 2568] 2876] 0] 352] 1392] 1744 71507
——
2 | CIVIL MISC. APPLICATIONS a919] o] 33 117] 150 O] 27| 142 169] 4900
3 | CIVILMISC. CASES U/S-5 174283 0l 100] 296/ 396] 0| 118 147 263 _1141_3.
4 | EXE.MISC.APPLICATION oo o0 0 o o © 0 - B
5 | LEAVE TOAPPEALTO S.C. 2l o] o 0 of of © J__.__——-——7
6 | CIVIL LEAVE TO APPEAL 710 o o of of o © g
289 434] 19323
TOTAL (F) 19211| 0] 133] _413] 546] 0f 145 e T
TOTAL (E+F) 89586| 0| 441| 2981| 3422] 0] 497 1681 2
2391| 2975| 129657
TOTAL (C+D+E+F) | 128118 0| 477] 4037| 4514] 0] S84 7T IE
GRAND TOTAL (ATOF) | 372se8| 0[1162] 10416| 11578 O 1118 T
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